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(b) Stepg have been and are
being continued to incréfise production
of groundnut and castor-seed in the
eountry 1n order to augment produc-
tion of their oilcakes with a wiew to
bring down the prices Exports of
oilcakes are also regulated to check
any abnormal rise in their prices

Shri Bali Reddy: In view of the
fact that large quantities of oilcakes
are used as fertilisers, do the Govern-
ment propose to control their prices?

Shri M. V. Krishnapps: In fact, the
money earned out of the export of
these oilcakes 1s earmarked for
import of fertilisers—ammoniuin sul-
phate, from other countries, in addi-
tion to the existing quota Ammonium
sulphate has more fertiliser qualty
than groundnut cake

Shri Eacharan: What 1s the percent-
age of the tota] production of oicake
left for internal consumption®

Shri M. V. Krishnappa: 90 per cent
is left for internal comsumption and
only 10 per cent has been allowed to
be exported last year

Shri M. B. Thakore: What was the
total production of these oilcakes m
the years 1958 and 1959°

Shri M. V. Krishnappa* It was 28 6
lakh tons in 1958-89 as against 243
lakh tons m 1057-88
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Distribution of Milk Powder

+
e12q1, [ Shrl Dasaraths Deb:
* | Shri Bhakt Darshan:

Will the Minster of Health be
pleased to state

(a) whether India has received milk
powder from Church World Service—
INC—-USA for distribution among
the poor children in India,

(b) if so, who are the Agents
authorised to distribute the same, and

(c¢) whether Government have any
control and check over the distribu-
tion thereof”

The Minister of Health (Shri Kar-
markar): (a) Yes

(b) The Representatives in India of
the Church World Service, the National
Christian Council, and the Director of
the Committee on Relief and Gaft
Supplies, receive the milk powder
from their parent organisations under
the Indo-US Agreement, 1951, and
arrange for 1ts distribution through
the Indian Red Cross Society, various
mussionary bodies, social welfare insti-
tutions, etc, including schools and
orphanages

(¢) Under the terms of the Indo-
US Agreement, 1851, neither the
Government of India nor the State
Governments/local authorities can
interfere with the plan of distribution
of the gift supplies, including mulk
powder, recetved by the Receiving
Agencies

Shri Dasaratha Deb: May I know
whether any import duty 1s being
charged on the import of this milk
powder?

Shri Karmarkar: No, Sir
Shri Dasaratha Deb: Are any other

charitable organisations also allowed

to mport such mulk powder into
India?
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Shri Karmarkar: I find that there
are some other sending agencies also

Shrimati Renu Chakravartly: The
hon Minister has stated that this milk
powder is distributed through various
agents including missionaries and other
social welfare organisations besides the
Red Cross Are the names of the dis-
tributing agencies actually mentioned
in the Indo-US Agreement of 1951?

Who has set up or certified these
agencies?

Shri Karmarkar: As I said, under
the Agreement, we cannot interfere
with thewr distribution

Shrimati Renu Chakravartty: My
point is that there are various social
welfare institutions and missionary
organisations besides the Red Cross
that have been given charge of dis-
tributing this I would like to know
who has set up or certified these
agencies that are now distributing
this milk powder

Shri Karmarkar: There 1s no gues
tion of any certificate here

Shrimati Renu Chakravartty: Can
any organisation just go and get 1it?

Shri Karmarkar: They can just go

to them and get 1it, if 1t 15 a deserving
case.

Mr. Deputy-Speaker: The question
is whether there is some competent
uuthority charged 4with this distribu-
tion

Shri Karmarkar: No, we are not at
all authorised to interfere in any
manner with the distribution

Shrimati Renu Chakravarity: What
1s the main agency which has finally
set up the various other agencies for
distribution? Who receives it at this
end?

Shri Karmarkar: The Church World
Service have their representative in
India and he acts in collaboration
with the Director of the Committee
on Relief and Gift Supplies for distri-
bution of«the supplies m India They
have got their agents here
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Shri Karmarkar: So far as ] remem-
ber, we have not received complaints
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Shri Karmarkar: Yes I am grateful
to my hon friend who has corrected
my earlier reply, because that part-
cular matter had not passed through
me 1 remember having read in the
papers that we had formally request-
ed the various agencies not to sell
milk powder in that way That is &
fact

Shri Tangamani: May I know who
18 the representative m India of the
Church World Service for receiving
this milk powder which 1s sent from
the USA? Where is theit head-
quarters?

Shri Karmarkar: I have not got the
name with me now I shall pass it
on to the hon Member
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Shri Karmarkar. Some -of these
missions there are, I think, subject to
the laws of the country; freedom
given to anyone to convert anyone
elsg to his religion, but I have  not
received complaints that they are
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abusing this milk powder for that
purpose
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Shri Karmarkar: One of the parts
of the agreement that I have seen 1s
that this should not be used for these
purposes, particularly, and if any
complamnt is brought to our notice, I
can assure the hon Member that we
will go into that

Mr. Deputy-Speaker: The Question
Hour i» over,
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Smnorr NoticE QUEsTIONS
Indians Arrested by Chinese Foroes

S.N.Q. No. 12, Shri P. C. Borooah:
Will the Prime Minister be pleased to
state

(a) whether 1t is a fact that Chinese
forces have arrested 14 Indians
belonging to Ladhak recently,

(b) if so, the action taken in the
matter, and

(c) whether there 1s any wnforma-
tion about the whereabouts of the
Head Lamas of Hemus and Phiang
Monasteries of Ladhak?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): (a) to (¢) According to the
information received from our Con-
sulate at Lhasa, five Indians are held
in custody by the Chinese authorities
in Lhasa It 1s not clear whether they
come from Ladakh Our Consulate
has protested to the Chinese authori-
ties about the arrest of these persons

We have also received some infor-
mation about fourteen Ladakhi Lamas
bemng 1n custody m various prisons in
Tibet But we have recaved no
precise information about them We
have approached the Chinese authori-
ties to permit Mushims from Kashmir
as well as Ladakh: Lamas to contact
our Consulate :n Lhasa and to allow
them to return to India if they so
wish

Shri P. C. Boroosh: May I know
whether Government have any infor-
mation about the number of Indians
returning to Ladakh by Lhasa just
prior to the starting of the trouble in
Thbet? If so, what was the number
and how many of them have been
permutted to go back home?

Shri Jawaharlal Nehru: We have no
definite information We have some
reports about them I say we have no
definite mformation because people
used to go from Ladakh without any
formal papers being taken from us—
passports It is an old practice. Two





